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CENTRAL ADMINISTRATIVE TRIBUNAL • 

BNGAL0RE BENCH 

Commercial Complex (BOA) 
Indiranagar 
Bangalore - 50 038 

Dated : 	
12 DEC1q88  

REVIEW 	APPLICTI0N NO. 
IN APPLICATION NO. 

W.P0  NO. 

p2a 
Shri H. Rudrasuamy 	 V/s 	The DG, 	cf a a

ents 
, Naw Delhi & 7 Ore 

To 

Shri H. Rudraswemy 
-39  P & T Quarters 

Chitradurga - 577 001 

Shri M. Padhusudan 
vocate 

128, CubbonpetMain Road 
Banqalore - 560 002 

Subject g SENDING COPIES OF PER PASSED BY THE BENCH 

Please find enclosed herewith the copy of 

passed by this Tribunal in the above saidLaReview 
pplicatjon) on 	1188

SECT 

 

Encl As boe- 	 (JUDICIAL) 



In the Central Administrative 
Tribunal Ban gal ore Bench, 

Bangalore 

ORDER SHEET 

Review Application No....-.l.1........................of 1988 

ppl I cant 
	 Respondent 

H. Rudraswamy 
	

V/a 
	

The DC, (pt of Posts, New Delhi & 7 Or 

Advocate for Applicant 
	 Advocate for Respondent 

M. Madhusudan 

Date 
	

Office Notes 
	

Orders of Tribunal 

28.11,1988 
	

I MLVCJPSM 

0 R 0 ER 

In this application made Under 

Section 22(3)(f) of the Administrative 

Tribunals Act, 1985, the applicant has 

sought for a review of the ordexmade by 

a Division Bench of this Tribunal consis—

ting of Non'ble Shri LH.. Rego, MnbertA) 

and Hon'ble Shri Ch.Ramakrishna Rao, M(), 

dismissing his application No.459/88. 

Shri M.riadhusudan, learned coae1 

for the applicant, contends that the order 

made by this Tribunal suffers from $ patent 

error and justifies a review. TRUE COPY 

We have perused the order and find 

that no error apparent from the record 

and, therefore, find no justification 

for review. Ua, therefore, reject this 

R.A. withàut notice to the respondents. 
SEC 

crLJ11AL & 

I- 
(P,SRINIVASAN) 

MEMBER (A) 
28.11.88 

(x.s YTASWAPrf) 
VI0 CHAIRMAN 
28.11.1988 
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:' 

\(27AIA\ 541. 

From: 

'The Additional Registrar, 
Sup reoe 	of mdi a 

TO 
" gistrar 

4/yQi' 	 4111 

PETITION FOR SPECIAL LThVE T
(Petition under Article 4'36o 
for Special Leave to Appeal 
Ju4qmnt -Order dated 
01 

p.No._ I,io3 AQIVA 

SUP ME COURT OF INDIA 
NEW DHI 

Dated 	IF 7—q 

7;1J/k7) 

O APP EAL (CI Viii) NO 
f the Con stitütion of India, 
to the Supreme Court from the 

96 - ii- ó9 of the HGekt 

fr, 	 .,....PetitiorIer 

'1ersUS 

-7 	jJ,r ec-( 	eied Pe)I 	 ts 
i r, 	 . •.. . 

Re sponden 

I 	to inform you that the Petition above-mentioned 

for Special eave to Appeal to this Court was/were filed on 

behalf of the Petitioner 	ove-named from ' the Jgmnt/Order 
r 

of the - 	
I 

noted above and that the same was/wa -disrnissedtd.-8P03cd of 

thi $ Court 	 day 

of 	

by  

i98.. •• 	

on the 	/o  

rate 

Yours faithfully, 
T 	

for ADI:I10~NREGIST ~R. 

/ 

ris/l9.4.89/iiA 


